
Written Annoer. JUNE 21, 1967 

Marden lD DelJal 

3120. Sbri IlIIaa4 SambhaU: Will the 
Minister of Home A1ra4n be pleued 
to state: 

(a) the number of murders com-
mitted in Delhi State during 1968; 

(b) the number of murders traced 
and prosecutioos lodged; 

(c) the number of cases convicted 
&lid the number of cases in which 
.. pital penalty was imposed; and 

(d) the steps, if any, Govemment 
Jlropose to take to reduce this kind of 
.. imes? 

'!'be MlDIster 01 state In the MlaIs-
trJ' or Home Aftain (Shri Vidya 
CbaraD ShakIa): (a) 73 cases of mur-
tier were reported to the Police in the 
Union Territory of Delhi during the 
year 1968. 

(b) 48 cases of murder were trac-
ed and challaned. 

(c) 13 cases ended in conviction. 
Of these, capital penalty was impos-
ed in 9 cases. 

(d) Besides maintaining constant 
'Yigilance against commission of 
offences of any type, action under the 
preventive sections of the Code of 
Criminal Procedure is taken where 
there is known previous enmity bet-
ween two parties. 
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